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Hon'ble Mr. V.K. Majotra, Member (A)
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on'ble Mir. Shankeir Raju, Member ((dJ)
shii D.K. Sharma (D.K. Gaurav),
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3o0in Oof Snrii N.S. Gaurav,
working in A1l India Radio,
(@R T S, | Lo . ~ 2D e e
External Services UiIvision,
Parliament Street,
[ S ~ - [ P —_ e
New Delhi and
Resident of Fiat No. 184-A,
[ TP A ~
Focket A-Z2,
Mayur Vihar, FPhase-III,
[ o W N PR 4 4 A
Delni1—-110036.
-Appiicant
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{(Appiicant 71in Person)
Veirsus
1. Union of India,
Ministry of Information and
Broad Casting, thirough
its Secretary, Shastri Bhawan,
X ™~ TS
New Delini.
2. A1l India Radio,
thirough its Director General,
Akashwani Bhavan,
[ ST S e L O de o -
Pailiament Street,
New Delhni-1100Gi.
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3. External Seirvice Division,
through its Director,
TR T T e -t
A1l India Ragio,
Broad Casting House,
Parliament Street,
New Delhi-1100G1.
-Respondents
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{By Advocate: Shri J.B. Mudgil)
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ORDER {(Oral)
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By Hon’ble Mr. V.K. Majotra, Member (A)
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The applicant has filed coOpy O1 vemo dated
23.5.2001 esued by the Directorate General A1l India
23.5.2001 issued y tne irector ,
2 a2 P P . J e T ,..._Ll--.-:t. has aCCDr—ded
rRadio stating that tne competellt authnority
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approval to the amalgamation of shri D.X. OSnarma, Rev 180t
R S e e RV~ R ¥ affaect Trom
into the cadrie of Transmission EXecutive with eftect 1
= a v Le et ed LO ¢ conseguential
1.8.98 and that ne will be entitied To all consed
benefits.
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2. As the relief ciaimed nas been granted, applicant
wishes to withdraw the OA The OA 1is accordingly
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dismissed as withdrawn. NO costs




